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(iv) rising cost of fishing operations;

(v) need for fuller fishery resources data
and

(vi) low consumer preference for the
majority of deep sea fishes.

(d) Some of the important steps taken in
this matter are :—(i) Encouragement by the
States in diversifying*® fishing activities ; (ii)
enactment of legislation based on the model
circulated by the Central Government for
regulating fishing in different fi hing areas
within the territorial waters by different
types of fishing craft ; (iii) augmeatation of
deep sea fishg fleet through judicious
mixture of indimnous, imported and char-
tered fishing vesneels ; (iv) providing 33 per
cent subsidy ougs thecost of hidigenously
constructed vessels ; (v) providinig loans on
soft terms for purchase of fishing velles;
through the Shipping Development Fund
Committee ; augmentation of fisheries sur-
veps; (vii) assistance for construction of
fishing harqours at major ‘and mino ports
.and of landing and berting facilities at
smaller fishing centres ; (viii) augmentation

of raining facilities and (ix) regulation of
fishing by foreign vessels in the Excusive
Economic Zone. For this purpose, The

Maritime Zones of India (Regulation of
Fishing by Foreign Vessels) Act, 1981’ has
come into force with effect from 2nd
November, 1981,
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Neradi Barrage Project
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- Willl the Minister of IRRIGATION be
cased to state :





